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0.2..N0. 48/96

Date of Orcer: 14-2-96 .
Sc tween :
M.K.Prasad, I.FeSe
f
.. applicant [
and - )
- . ‘ . 1
1. Union of india, Le€p.by jts Secretary. _ :
-~ Ministry of Environments, Forests, - : : (.-
Science and Technology. Govt.of India, )
New [ﬁlhio \\
2. The GCVt.Of Atpo rep. bY itS
chief Secretary. secretariat Buildings, , —r
Hy de rabad. ' _ ' f .Z
Energy. Forests, Environment, : _
k science and Technology DEpt. -
HYd_erabad- . .

Secretariat Buildings.

. 4. principal Chief Conservator
Govt.of A.P.Aranya Bhavan,
Hyderabad. ,

of Forests,

Respondents.

4

.~ Mr. K.Sudhakar reddy, Advocate

For the ipplicant

For the ERespondents: Mr.N:y.Ramana, ' :
. s80e /Add.CC3C \— .
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: VICE~CHALMA y
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THE HOW'BLE MR.JUSTICE v .HEELADRI RaO
THE HON'ELE MK . RARANGARAJAN 3 MEMBER(ADMN)
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OA 48/96. . Ot. of Order: 14-2-96.

(Order passed by Hon'ble 5Shri R.Rangarajan,
Member (A) ).

The applicant in this 0.A. is a directly'

!

recruited Assistant Conservator of Forests in Andhra Pradesh
State Government on 15-4-1965 and he was confirmed in that

grade from 15-10-1974, He has completed B years of service

-

as Asgt. Conservator of Forests and also becams a full member

of that service. In vieuw of that, he has gualified for

appointment by promotion to the cadre of IFS.

! |

2. Seniority list of the Rsst.Conseruatorfo? Forasts

was revised in view of the directions given Dy the Andhra

Pradesh Administrative Tribunal in DA 5534/92. As per the
*H&oﬁﬁk&p»+ Lonsi..,

revised seniority list dt. 7-12-1995, kejuas placed above ,JH

- } .

one Mr.D.Manik Prabhu and ope Mr.Damodhar Reddy; who uwere

appointed to the IFS cadre earlier to the applicant. In T —

view of the above, he has filed this 0.A. praying for a

Gl/\:i(‘/hh:\r\’\ f -

decleretion to the rewpondents to review the appointments \

made to IFS,amongst the Asst. Conservator of forests @ﬁ—the

L
A.P.State as per the final seniority list of Asst.Conserva- {
! tor of Forests dt.7-12-55 ‘and consider his case for appoint-

ment te the IFS from the date ha became eligible i.e. uith”*ﬂ#’ﬁ/

effect from 1980 and confer all the benefits including

seniority and fixation of pay and payment of errears stcC.,.

| .. 3.
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1, The Secretary, Ministry of Environments,
Forests, Science and Te€chnolegy,
GovtOOf India, New Iﬁlhio

2. The Chief Secretary, Secretariat Bgildings,
Govt, of A.P. Hyderabad.

3. The Secretary, Energy, Forests,
Environment, Science and Technology I[ept.,
Secretariat Buildings, Hyderabad.

4, The Principal Chief Comservator of Forests,
Govt.of A.P.Aryana Bhavan, Hyderabad.

5.0ne copy to Mr.K.Sudhakar Reddy, Advocate, CAT.Hyd,
6. One copy to Mr.N,¥.Ramana, Addl.CGSC.CATi‘.Hyd.

7. One copy to Mr.I.V.Rkadhakrishna Muarthy, | Spl.Counsel

A.P.GOovE, CAT-HYd.
8, One copy to Library, CAT.Hyd.
g9, One spare copY. '
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J. E The prayer of the applicant in this 0.A. is

similar to the gay prayer of the applicant in 08 136/96

Ll Y -

which is disposed of today (i.e. 14-2-96) by both of us.
Hence we Pollow the same direction és‘uaé giuen in OA 136/96

and direct the respondents as foilous -

"The applicant should be considered for
appointment by prqmdtion to the cadre of
S IFS from the Bsder,in uhich his immadiate

) junior as per the geniority list dt'.7-12-95

was cpnsidered provided he Fulfi;l; the age
requiremant. }f he is selected,'hé should
have been deemed ta have been prqméled to
that cadre from the date @R his junior in
the sakexk tkxsk seniority list is promoted
and the applicant is entitled Por fixation
cf pay on par with his junier and consequen-
tial benefits such as arrears of pay,
seniority etcq,.

If the applicant xr is not found fit

for promotion in the first instgnce, his
name should be considered, subject to

fulfillment of age condition, till he )

is gselected for promotion by appointment
to the cadre of IFS and on that basis

he is entitled for consequentialdbenafitsaw\fﬂd‘iu5
Sl quanions b o phokbipe "
4, Time fPor compliamce of this order is four months
frem the date of‘receipt of a copy of this %rdar. Original

Application is ordered accordingly at the admiasion stage

itsalf; No order as to cost577

(R.RANGARAJAN) (V.NEELADRI RAD)
Member (A) Vice=Chairman 1
, ! Bated: 14th February, 1496, . ) o
: Dictated in Open Court. | / ’7’%E;qéi{c
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